
(b) if so, whether its cadre aru~- 

(a) wbttbicr the Governrneat pro- 
p#w to hy sewercines in Tughlaka- 
bad ErtEasioa, New Ddhi; 

(b) if so, the ddails of the pro- 
w; d - 

(c) if not, the reasons therefor ? 

TME M1P31SrrZI OF STATE IN 
THE MNSTRY OF URBAN DE- 
V- (SHIU M. ARUNA- 
CHALAM) : (a) Ye. a. 

(b) and (c) The Delhi Water 
Supply & Swage Disposal Under- 

hove rep& that Tughlaka- 
badEntendonisa r e p b h d  up- 
~ o o b n y d & a t t b c m t e n r a l  
gewfffirvs w a e  laid by DDA without 
pcripbcraf aewm and outfan m g e -  
meats. Municipal Corporation has 
paqmd a scheme for providing out- 
fa sewer iaaudiag pumping st;etioa 
rod rising main up to the sewage 
wabnait plant oostiDg Rs. 562 lakhs 
fa 'lbkhbkabad, Taghlakabad Ex- 
tcnsim aad its a d p ' i  arcas. The 

(a) w h d k  tberc is B &Xi& 
eoraptqcnw ocbcmc tar C(IIdCC 

prvlsorioa of the M t s  of his 'w; 

maat; J&R& 
(c) if SO, tht remom tbenfor? 
(d) whether tbcre is a propossl to 

revlew the cadre structure of tbe 
Scientists of the bdinistry to hmg it 
at par with the Ministry of Science 
and Technology; 

(e) if so, the reasons thetefots ? 
(f)  if not, the reasons MOT? 

THE MINISTER OF STATE OF 
THE MINISTRY OF ENVIRON- 
W T  AND FORESTS (SHRI 
KAMAL NATH) : (a) Yes, Sir. 

(b) and (c) The cadre structure 
in the Ministry of Enviranmcat a d  
Forests is not the s a a ~ ~  as in the , 
Dcpartmeat of Scitaa and Tachno- 
logy and the Dcp~~ment of Ocean 
Development because uniform grades 
had not been prcscribbd at the time 
of introduction of the scheme and the 
grad&! introduced in the Minimtry of 
Environment and Forests were in 
keeping with its requircmrat. 

(dl  to (f) Tbc Dqmheat af 
Science and Technology haa oomti- 
tuled aa Inter-DcpartmcntaJ Otanp to 
examine and suggest action to be 
laken with regm to unifonaity of 
payscaltsuadcrtbcFluuiComple- 
mcnliqg Scbeme in tbc Scicsrtifjc 
Departmeatti/-. 
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of industrial relation machinery during According to the latest av&k 
1990-91; information, the number of strikes 
(b) the n e  of lost resolved through mediation and amci- 

dmiog lat year and fie estimated fiafion by the h~ R e e s  
w d  loss suffered due to the man- Machinery of the State G0v~rnment.s 
days lost; and and the Central Government was 282 

during 1990 and 47 during the period ('1 the ska P ~ P ~ ~ ~ ~  be taken from Jaouary-April, 1991, 
to reduce the man-days lost ? 

THE DEPUTY MlNISTER IN 
THE MINISI'RY OF LABOUR 
(-1 PABAN SINOH GHATO- 
WAR) : (a) The data on strikes are 
maintained by calendar years. Accord- 
ing to the latest av&k information, 
the number of strikes averted through 
the intervention of the Central Indus- 
trial Rclatiom Machinay was 588 
during 1990 and 105 during the period 
from January-March, 1991. The 
informathi regarding the number of 
strikes a v d  by the Seak Govern- 
ments in industrial establishments 
under their jurisdicth is not main- 
tained cbntrrdly. 

(b) Based on the latest available 
information, a statement giving man- 
days lost. wage loss and the produc- 
tion loss due to strikes and lockouts 
on account of industrial Ctispotcs 
during 1990 is attached. 

(c) The Govanmeat has been 
maintaining a dose and amtinuom 
watch on the industrial relations situ- 
ation in the country. The Industrial 
Relations MadrinaJr both at tbe 
Centre and in the States arc taking 
steps to resolve disputes and ndact 
work stoppages through pevmti+c 
mediation, conciliation and arbitta- 
tion. 

STATEMENT 




